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PRESIDENT'S SECRETARIAT

New Delhi, the 15th August 1998

0. 105-Pres /98—The President I8 pleased to approve the
award of “Sena Medal/Army Medal” to the undermentioned
s/personne] for acts of courage :—
1. Colonel Satish Chander Singh Pathania ([C.34129), 34
Rashtriva Rifles

Major Syed Sibatul
Kumaon

3. Major Parminder Pal Singh Sidhu (IC-40233), Artil-
Iery, (Posthumoug)

X %\{/Iaior Rajeev Loachan Sharma (1C-41973),
ifles

. Major Tejvir Singh Kadian (IC-47865), 5/1 Gorkha
Rifley

2. Hassun Rizvi (IC-51124), 3

11 J&K

6. Major Sanjeev Vij (IC-43506), 18 Rashtria Rifles

7: Major Sanjay Singh (IC-46915), 26 Rajput (Posthu-
mous’}

-

B i U L B

8. Major Vikas Saini {IC-47701), 1 Para (SF)
10 Rashtriya Rifles

e pa

9, Major Divakaran T (1C-39541),
10.

11.
12.

Major Deep Bhagat (1C-49483), 9 Para (SF)
Major Vijay Kumar Batra (IC-39532), 13 J&K Rifles

Major Jason Jacob Jesu (IC-52956), SC, 11 Maratha
Light Infantry

13. Major Bapwari Lal Dool (1C-49219), 35 Rashtriya
Rifles )

14. Major Ivor Goldsmith (1C-48699), Army Ordmance
Corps

15. Mojor Deependra Singh Sengar (IC-50285), 21 Pama
(SF)

16. Caplain Marathe Hitendra Uttamrao (I1C-53643), 13

J&K Light Infantry
Captain Sai Prasad Sistla (IC-53162), 21 Grenadiers
Singh (1C-53166), 34 Rashtriva

17.

18. Cantain Kulwinder

Riflcs,
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- 36,
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39,
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41,

42,

49,
50,

51,
1,

53,

54,
s5.
'56.

Captain Papkaj Tuknait (IC-5338‘7) 14 Jat

Rig:ain Surhnjan Banerjee (IC-5b887), % Rashtriya

(Posthmnous)
Captatn Raina Kant Sherma (88-36455) 10 Para (SF)

Captain Yogi Steoran (IC- 50186) ‘24, Rashiriya Riflos

Captain Vikrant Des Adhikari (IC-53860) '$ Bihar’

. gnmam Bhopal Singh Poswal (IC-51924), 25 Rashtriya
iilas : \ '

Copiain Paramanand Kumar (1¥C-52304), 12 Rashtriya
Rig:s o

. I1doutenant Palavalsa Prabhakara Rao (RC-922), %
M

adray

Lieutenant Mohanan Pillai
(IC-54263), 5 Dogra

2 /Lleutenant Abhay Singh (FC-54186), 3 Kumuon
2/Lieutenant Rajesh Bisht (IC-56989), 14 J&K Rifles
2/Lieutenant Sreejith K (IC-54565), 65 FD Regt
JC-185213 Subedar Chiman Lal, 8 Dogra

JC-179439 Subedar Bunifas Tudu, 17 Bihar

JC-216419 Subedar Bhawani Datt Joshi, 11 Rashtriya
Rifles (Postbumous)

JC-448035 Naib Subedar
Rashtriya Rifles

Mulpkodiyil Bhaskaren

- Bhanu Prtap Singh, 12

. JC-478122 Naib Subedar Narpat Ram Verma, 26 Rej-

put (Posthumous)

JC-458355 Naib Subedar Darekar Prokash Bhithojirao,
17 Rashtriya Riflea

1552389 Havildar Jagtar Singh, Engineers

2671208 Havildar Surinder Singh, 21 Rashtriya Rifles
2470312 Havildar Satnam Singh, 13 Punjab

4266480 Havildar Sunil Minj, 17 Bihar

14326871 BHM Gurmail Singh, 13 FD Regt (Posthu-
mous)

4061473 Havildar Govind Singh, 19 (Garhwal Rifles

- (Posthumous)
. 2672695 Havildar Dharam Pal Singh, 15 Grenadiers

(PosthumousY
4059951 Havildar Bhim Singh, 10 Garhwal Rifles

. 2591388 Havildar Sreekumar M, 9 Madras (Posthu-

mous)

. 13614408 Havildar Loon Karan, 10 Para (SF)
., 1379402 Havildar § Sabu, Engineers
. 4349131 Lance Havildar Dharma Narayan Ray, 10

Assam
4456105 Naik Mukhtiar Singh, 19 Rashtriya Rifles

13743671 Naik Surender Pal, 11 Jammu & Kashmir
Rifles

4063024 Naik Brlj Mohan Singh, 10 Garhwal Rifles

5845348 Naik Dol Bahadur Chhetrl, 4/9 Gorkha Rifles
(Posthumons)

3173867 Naik Lakhan Singh, 24 Rashtriya Rifles
2683546 Naik Mohan Lal Meena, 12 Grenadiers
2680077 Naik Birendra Singh, 15 Grenadiers

2588743 Nalk Vella Reddy Neelakantam, 9 Madras,
(Posthumous)

57.

58.
,:'59_‘
60.

61.

62.
63.
e,
63,

66.
67.

68.

69,
70.
71.

72.
73.
74,
75.
76.
717,

78.
79.

a0,

81,
82.

83.
84.
85,
' 86.
8.
88.

89.

90.

1.

2773382 Naik Khoat Shivram Iulapoo, 27 Rmhtriya
_Rifles (Posthumous)

4264866 Naik Harish Chandra Rao, 5 Blhar
317’4707 Naik Desh Raj, 19 Jat, (Posthumons)
9086712 Lance Nailk Mohd Ishaq, 31 Rashsriya Riffes
9418367 Lance Naik Rudra Rai, 7/11 Gorkha Rifles

115]790‘89 Lance Naik Mohammad Istiyak, 14 Rashtriya .
ifles

11{4,376961 Lance Naik Devi Dutt Joshi, 34 Rashtriya
11les

4069291 Lance Naik smyam
Rifles (Posthumous)

4267881 Lance Naik Sanjay Kumar Singh, 13 Rashtriya
Rifles (Posthumous)

4267776 Lance Naik Faguwa Oraon, 9 Pam {SR)

5043352 Lance Naik Nun Bahadur Rana, 5/1 Gorkha
Rifles (Posthumous)

%924703 Lance Nalk Swaran Singh, Army Ordnance
orps

14495903 Lance Najk Tarsem Singh, 17 Rashtriya
Rifles (Posthumous)

%7{512351 Lance Naik Dhau Bahadur Thapa, 2/8 Gorkha
1les

3188658 Sepoy Sanjay Kumar Verma, 14 Jat (POlthu-
mous) .

4269309 Sepoy Buoy Kumar $ingh, 17 Blhar
4362588 Sepoy Lalduhawma, 35 Rashtrlya Rifles
3187225 Sepoy Teckma Ram Choudhary,-14 Jag
4266904 Sepoy Kauleshwar Yadav, 17 Bihar
4272736 Sepoy Panka) Kumar, § Bihar

2790361 Sepoy Bhosle -Vivekanand Dattatrays, 27
Rashtriyva Rifles (Posthumbus)

3989001 Szpoy Narinder Smgh 5 Dogrma

2401176 Rifleman Glrd.had Singh Rana, 12 Assam
Rifles ’

9419974 Riffeman Ganesh Bahadur Limbu, 2/11
Gorkha Rifles

3001067 Rifleman Bikram Singh, 30 Assam Rifles

?é;z’)ﬁw Rifleman Satinder Thapa, 1/5 Gorkha Rifles

5450866 Rifleman Lal Behadur Thapa, 3/5 Gorkba
Rifles (FF)

13755228 Rifleman Ashok Kumar,
Kashmir Rifles (Posthumous)

5452558 Rifleman Yam Bahadur R 3/5 Gorkha
Rifles (FF), (Posthumous) ang, 3/ or

%{1{3166173 Rifleman Vinod Kumar

Singh, 10 Garhwal

13 Jammu &

Singh, 34 Rashtriya
5045078 Riﬂeman Sher Bahadur CT, 5§ /1 Gorkha
Rifles (Posthumous)

13759976 Rifleman Dharmjest, 20 Jammu & Ku.hmir
Rifles (Posthumous)

%}&16865 Rifleman Oma] Bahadur Thapa, 373 Gorkha
15464555 SOWAR Shiv Poojan levodi 27 Rashtriya
Rifles’ (Posthumousy

2688719 Grenadier Champa Lal Geel, 12  Rashiyl
Rifles {Posthumoun) *
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92. 87005279 Constable Narender Pal, 69 Battalion BSF
(Posthumous)

BARUN MITRA
Deputy Secretary to the President

a of “Nao Sena Medal/Naval Mi 0-thé rmen-
tioned officers /personnel for acts of ciurdge :—

1. Licutenant S. Lakshmi Narayan, (03798-F).
2. Lieutenant Tilak Raj Thakur, (03719:4),

3. Shinde Gopa) Vasant, Alr Craft . Artificec]III,
(193132-N) : :

Eo. 106-Pres /98—-The President is gea A 1o ap ¢, the

BARUN, MTTRA
Deputy, Secretary to_the, Prosident

award of “Vayu Sena M~dal /Air Force Medal” to the under-

0. 107-Pres /98-—The President is pleas~d to aporove the
ioned officers/personnel for acts of courage :—

1. Wing Commander Amulaya Chandra Bharali (15049)
Flying (Pilot) . : ' :

2. Wing Commander Vivek Vikash Bandopadhay (15863)
Flyng (Plot),

3. Flight Lieutenant Janapareddy Venkata Sunil Kumar
(20838) Aeronantical Engincering (Electironics)

4. Flight Lieutenant Debashish Ganguly (22347) Flying
(Pilot)
BARUN MITR
Deputy Secretary to ihe Pieside:
'_r‘.(‘ bom b gt T e } T . L e

/
MINISTRY OF LAW, JUSTICE & COMPANY. AEFAIRS,,,
{DEPARTMENT OF COMPANY AFFAIRS)

New Delhi, the 5th November 1998

No. A-42011/9/97-Admn II—In exercise of the powers
conferred by Clause (ji) of Sub-section (1) of Section 209-A
of the Compan.es Act, 1956 (1 or 1956, the Cenual Gouv-
ernment hereby authorse Shri C. V. Samjeevan, Assisant
Ingpecting Officer in the Department of Company Affairs
for the purpose of the said Section 209-A.

D, P. SAINJ, Under Secy.

0. A-42011/9/97-Admn TT.—In exercise of the powers
conferred by Clause (i) of Sub-section (1) of Sec.on LUY-A
of| the Companies Act, 1956 (1 of 1956) the Central Gov-
ernment hereby authorise Shri Vasudevan, Jo'nt Drec or
(Accounts) in the Department of Company Affairs, for the
purpose of the said Section 209 A.

D, P. SAINI, Upder Secy-

~ No.,, A-42011/9/97-Admn.1L.—In exercise of the powers
conferred by Clause (ii) of Sub-Section (i) of Section 26§-A
of the Companies Act, 1956 (1 of 1956) the Gentrnl4poy-m
ernment hereby authorise Shri B. M. Anand, Joint Director
(Inspection) in the Departfient of Cdmpany Affairs for the
purposo of the said Section 208-A. T

D.,P..SAINL Under_ Eecy.

MINISTRY OF HUMAN RESOURCE.DEVELQPMENT
(DEPARTMENT OF EDUCATION)
New Delhi, the 12th August 1998
RESOLUTION

Subject i—National Book Promotion Council - Setting up of.

No, F.7—13/93-BP.IL.—In partial M@_‘,’Q‘ﬁ_&?}‘f‘?n.,_of_ (Eiov-
ernment of India resolution, of even ;'n;mkf:rz dated, 18th
December, 1997/27 Agrahayane, l919~(SAKA)..‘.thg‘_.!ollow-
ing member is nominated to the National Book Promotion

Cquﬂcil in place of Shri Subhash Mukhopadhyay who has
- Cqung
" resigned :

Authors/ Writers

Dr. S. K. Mahapatra,

Oriya Writer, Jnanpith Award Winner,

21, Satya Nagar,

Bhubaneshwar-7.

Orisga.

be commurica-
Ordered that a copy of the Resoluti_m_l : A
ted to all State Governmenis and Admi “strations of _Umo‘:;
Terfitories, all Ministeries of the, Gg\\{grng}ggt_ pf‘h:/l;'in:_‘vﬂn"
theit Departments, 'Cabinet Secrétaiiat, ﬁl:‘r‘mci :k x_n';t;tl‘:‘r; :
rtment of Parl'amentary Affairs, f

S(?:ﬁgtiﬁﬁiﬁ?t?’anj)‘a Sabha, S_ecge_taglg.},;‘_l’m‘si_ggqt F*Sccr‘etaria_t and
Planning Commission. -
Resgolution be published in the

Ordered also that .the |
Gazette of India for information.

SUMIT BOSE, Jt. Secy. HP)

——

New Delhi, the 16th October 1998

RESOLUTION

e of Rule 3 of

in pursuanc )
No. F.25-9/98-U 3 —Whereas I B %o &l of Philoso-

. dian Co ;
egulations of the 1odi t of India reconstil

the Rules and R

phical Rescarch, N«}mee}ﬁianng);;nﬁggf O e [‘:le.
Council of ts¢ ot

:::'ih“:rcide ORcsolution No. 25-9/98-US dated

1998.
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Now the Central Govenrment hercby makes the following amendments :

Existing
1. Chalrman

1. Prof. V. Venkatachalam,
Vice-Chancellor,
Kameshwar Sihgh Darbhanga
Sanskrit University,
Darbhanga '(Bihar).

IL Twelve Members nominated by the Government of India

7. Prof. V. Thomas, ]
Head, Pondicherry University,
Pondicherry-605 014,

12, Prof. D. Kar,
Utkal Universty,
Bhubaneswar-751 004,
Orissa.

13, Prof. Jodh Singh
anaras Hindu University,
Uaranul-ZZl 005,
P,

ORDER

1.

, Pongichﬁrry
Pon

12,

13,

To be Subsituted as follows :

Prof. V. Venkatachalam,
62, Madhuven Aartments.
Dauji Complex, SIGRA,
Rath Yatra. Chauraha,
‘Varanasi-221 010,

U.P.

Dr. V, C. Thomas,

Professor &' Head,

Sri Aurobindo School of

Eastern & Western Thought,
%nlvbnity,

cherry-603 014,

Prof. B. Kar,

Post-Giraduate Department of
Sn~cidl Asxistance In
Philosophy,

Utkal University,
Bhubaneswar-751 004.

Dr. Jodh Singh,
Department of Religious

dies,
Punjabi University.
Patiala-147 002.

Ordered that the Resolution be published in the Gazette of India for general information.

MADAN MOHAN JHA, Jt. Secy.

The 20th October 1998
RESOLUTION

No. F. 625/97-U.3.—Whereas in pursuance of Rule 3
(b) (ii) of the Rules and Regulutions of the Indien lastitute
of) kdvnnced Study, Shimla, Government of India reconsti-

tuted the Society of the India
Shimla vide Resolution No, F.
July, 1998,

Now the Central Govenrment hereby makes the following amendments :'

Existing
3 (b) (i)

(5) Dr. Lakan Lal Mehrotra,
Ex-Foreign Secretary,
Delhi.

(9) Prof. A. K. Nerayan,
Ex-Winconsin University,
Ex-Banaras Hindu
University.

(19) Dr. B. K. Joshi,
Former Director,
Ex-Vice-Chancellor,
Knm~on University,
Kumaon.

To be Substituted as follows :

(5) Dr. Lakan Lal Mehrotra,

Ex-Secreta;
of Externa
New Deelhi.

in the Ministry
Affairs,

(9) Prof. A. K. Narain,

[Emeritus Professor, University
of Winconsin, Madinon (USA)],
Formerly Professor,

Principal, Dean at Banaras
Hindu Universi'y,

Varanasi, 76-77, Nandnagar,

P. O. Banaras Hindu University,
Varanasi-221 005,

(19) Dr. B, K. Joshi,

257 Indira Naear, Phase-I,
P. O. New Forest,
Dehradun-248 006.

n Institute of Advanced Study,
6-25/97-U.3,
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ORDER

Ordered that the Resolution be published m the Guzette'

India for general Informarion.
L MADAN MOHAN JHA, Jt. Secy.

!

MINISTRY OF RAILWAYS

(RAILWAY  BOARD)
New Delhi, the 6th November 1998
RESOLUTION

(No. Hindi/Samiti/98/38 /1.—In continuation of the
inistry of Railways (Railway Board) Resolution of even
nimber, dated 26-10-98, Smt. Veena Verma, Member of
Parlinment (Rajf'n Sabha) and Dr, Laxmi Naraysn Pand{y
ember of Parllament (Lok Sabha) are nominated to Rail
ny Hindi Salehkar Samiti as representatives of Committee

ﬁ }—Sr¢. 1] THE GAZETTE QF INDIA. NQYF.MBER 28, 1998 (AGBAHAYANA 7, 1920) 657

TR, W AR IaEy . GO o dfgy @i meww S hmﬁ-_gwm wesTPerer,

= T A=

of Parilament on Official Language in the blank space Jeft
. pt serial Nos, 18 and 19 of tho above mcnuoncd -Rcaolut:on

The terms and conditions concerning Smt. Veena Verma
and Dr. Laxmi Narayan Pandey will be the same as menton-
ed in the above Rcsolutlon atcd 26-10-98,

ORDER C

Ordered that a copy of this Resolution be communicated
to the Prime Minister's Offics, Cabinet Secretariat, Depart-

ment of Parliamentary Aﬂmrs. f.ok Sabha gnd Rn;ya Sabha
Secretariats and sl Mimstries and Departments of Goyern-

ment of India.

Ordered that the Resolution be published in the Gazetfe -
of India for general information.

D. P. TRIPATH1
Secrelary, Railway Board and
Ex-officio Addl. Secy.

19908
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